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CE NT RA L ADM I NI ST RATIV E T RIBUNAL 

AL L AH A 8 AD 8 E NC H , AL L AH AB 110 

Dat e d : 18 .04 ,1 995 

Origina l Application No : 1262 of 1994 

Pankaj Sinh a • • • • • • • • 

By Advocate Shri V . K . Srivastava 
0 

Ve r s u s 

The Uni on Of India & Or s • 

• • • • • • • • 

By Adv ocate Shr i •••• 

- - - -

Hon 1 ble l"t r . S . Das Gupta1 l·iembe r-A 
Hon'ble Mr, T,L.Ve rma , l'lembe r-J 

Applicant • 

Res po nds nts • 

(By Hon 1 ble Mr , S , Das Gu pta, A, M.) 
.. 

Shri V. K.Sr i vastava appears on be half 

o f the appli cant • 

2 . It appe ars th a t on a n earlie r applic ati o n 

fil e d by the applican t bearing D. A. No , 557/89, a 

Be nch of this Tr ibuna l passed a judge me n t and 

orde r dated 6.5 . 93 in which a direction was 

• 
given t o the respondents to conduct an inquiry 

associ ating the applicant within a pe ri od of 

3 months fr om th e date of commu nic a tion of the 

ord e r to asce rt a in whe the r th e applicant ha d 

us ed un fai r me ans in a n examinati on condute d by 

the re spo nde nts f or r ecruitme nt of !nquiry-cu m­

Res e r v ati o n Cl e r k . The pr ese nt O. A. has bee n 

f i 1 ed seek i ng r e lief ~of a dir ection t o the 

r es pond e n ts to de c lare th e appl ic alt s u ccessful 
• in thesa id examin at i o n. 
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3 • In our view, the present a p plication 

is misconceived and is not maintainable. If there 

has been a non-compliance of the d ireo ti on given 

by the Tribunal, the appropriate cours £.. of action 

for the a pplicant was to file a contemp t 

petition. This application is not maintainable 

and is dismissed accordingly. Howe ver, nothing 
~ 

in this order w:es s tand in the way of the 
b.. 
' . 

res pendents c omplying with the direction 

a lre ady given by the Tribunal in the judgeme nt 

and order dated 6.5.93. 

Member -J Membe r-At 
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